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CENTRAL ADMINISTRATIVE TR BUAL
PEINCIPAL BENCH, NEW DELHY

CP ONQ. 316/2007 IN
02 NO. 260572000

This the sth day of August, 2607
HGN:HLE SH. KULDIP SINGH, MEMBER (J)

Shri Gurdip Singh

Sfo ®h, Gobind Singh

RO BB-14F, Janak Seri

Nzw Delhi,

(By Advocate: Sh., B8.S.Maines)

L Petitioner

Versus

1. Shri Subir Dutta
Boeretary
Ministry of Defoees
South Block, New Delhi.

. 7. Shri Govind Sharma ¥1iwari
- Chief Administrative Officer
C~1T1 MHutments, DLH.Q. PO,
New Qelhi-110071,

3. Shri S.K. Sharma
Direotor
AFFED
H-8lock, N.H.G. RO,
Mintstry of Defence
New Delhi~-1100171. ... Raspondents
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By Sh. Kuldip Singh, Membar ()

No  contempt is made out. However, the directions are
given to th@'respondentg to-decids the application filed hy
5&1_\ the applicant regarding claim of his consequential  henefits,

CP is disposed of.
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{ ™., SINGH') { KULDIP SINGH
Mamber (A) , Momber £.01)
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